
NATIONAL COMPANY LAW TRIBUNAL 
NEW DELHI BENCH 

CORAM: 	
C? No. 136 (ND)/2016 

PRESENT: SH. S. K. MOHAPATRA 	 SMT. INA MALHOTRA 
HON'BLE MEMBER(T) 	 HON'BLE MEMBER (J) 

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW 
DELHI BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 
28.09. 20 17 

NAME OF THE COMPANY: l'cacock Group Inc. & Anr Vs. M/s Direct 
Resource India Pvt.. Ltd. & Ors. 

SECTION OF THE COMPANIES ACT: 397/398 

S.NO. NAME 	 DESIGNATION REPRESENTATION SIGNATURE 

For the lctitioncr (s) : 	Ms. Samridhi Gogia, Advocate 

For the Respondent. (s) : 	Mr. C.S. Yadav, Advocate 
Mr. Anuroop Panda, Advocate 
Mr. Chandra Shckhar Yadav, Advocate 
Captain P. Chopra, Respondent No.2 

ORDER 

As i.hc case has been transferred from Court No.] I. Court. Notice he 

issued 1.0 the Rcsponcicnt. through Counsel. 

'10 come up on 911,  November, 2017. 

(S. K. Mohatra) 
Member (T) 

(ma Maihotra) 
Member (J) 

(Lekh Raj Singh 


